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Shri, Tyagi: In view of the crisis 

in our foreign exchange resources, 
may I know what efforts have Gov­
ernment nude in the policy of 
encouraging ferro-manganese export 
instead of manganese export and 
what is the proportion between the 
two exports at present?

Shri Gajendra Prasad Slnha: The 
figure already given about the pro­
duction of ferro-manganese shows 
that the Government is making every 
effort to increase the export.

$hri Tyagi: I wanted to know how 
much money gets wasted on account 
of .our export of manganese instead 
of ferro-manganese* M*y I know if 
that would not make good for a Hew 
plants to be imported?

Shrf Gajendra Prasad Stadia: At 
present it is better to export both 
manganese and ferro-mangancee. As

a qrtter « t  t K t ,^ r o s j i s w * * *  
. <* fact t&at tfeere haiheeri m i  
, fall in the export of manganese gfri 

we jure trying onr best to expqrt 
manganese «s well as to increase, SOT
export of ferro-manganese. I U n *
to e  we have installed eight factories 
to do it.

Jamia MUUa Maaria, Delhi
•MIS. 8 W  Jhnlan Staha: Will the 

Minister of M sciMbb  be planed 4» 
elate whether there is any propeoal 
before Government to piwJde v>Ahe 
Jamia Millia Islamia, Delhi, protec­
tion from the consequences of the 
refusal o f recognition as a university 
by the University Grants Commission?

The Minister of Macaflon XD»- 
K. L. Shftsnall): Aa a result of the 
decision of the University Gaanta 
Commission, the Teachers Training 
College and the Arts College of the 
Jamia Milia Islamia will not be able 
to confer Degrees but they will not be 
debarred from conferring Diploma*. 
The question of extending the period 
of recognition of these Diplomas for 
Government service is under const- 
deration.

The question of what can be done 
to allow the Jamia Millia to confer 
Degrees in future is also at present 
under Government’s consideration.

Shri Jholan Sinha: May I enquire 
if the Government ia aware of the 
deep despair and frustration obtain­
ing among the students of Jamia 
Millia due to the refusal of recogni­
tion by the University Grants Com­
mission?

Dr. K. L. Shrimall: There has been 
some despair. I have already 
answered that question in Parliament 
before and I have explained the 
whole position. The students have 
also been told about this matter.

Shri Jholan Sinha: The statement 
says that the question of extending 
the period of recognition of these 
diplomas for Government servioe 1$ 
under consideration and further that 
the question at what can be dona to 
allow the Jamia Millia to tmpfir
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Dr, K. I.. Shiteall: Yes, Sir.
■« m  flM h; May I  know

frS T  wbat*eU this disability 10 
confer decrees bad started and how 
many stiadautstfcave been conferred 
degrees in, ignorance of the disability 

"fcy the institution?
Dr-r-K. L. Shrtmali: The poeition ia, 

$» I had explained, that then ia no 
difficulty in giving diploma* But 
only difficulty arise* with regard to 
giving degree*. Jamia Millie could 
not confer degrees after the 5th 
.November, 1958, when the University • 
Grants Commission Act was passed. 
Two years period .was given in which 
the institutions could adjust After 
the expiry ef these two years, the 
$ipe limit provided in the said Act, 
the institutions could not confer 
degrees unless they were recognised 
by the University Grants Commission.

ghri Hem Baraa: May I know whe­
ther the University Grants Commis­
sion had laid down any conditions on 
the fulfilment of which recognition to 
Jamia Millia as a university might be 
granted? If so, what are those condi­
tions and what is it that stands in 
their way to fulfil those conditions?

Dr. K. L. Shrimall: There were no 
conditions. They appointed a visiting 
committee. The visiting Coipmittee 
inspected this institution and they 
submitted their report Oh the basis 
of that report they rejected the appli­
cation of Jamia Millia.

Shri &  C. K uAle: May I know 
whether the UGC have laid down any 
principles or criteria in the matter of 
recognition of universities? If so, 
which are those principles or criteria 
end out ef those principles which 
principle it not fulfilled in this case?

to . K, L. Shifaaeit: The general
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are to be considered tps uni* m i tine 
must be doing graduate and post­
graduate work. That is one at the1 
main criteria.
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